
HARYANA STATE POLLUTION CONTROL BOARD 
REGIONAL OFFICE, BAHADURGARH 

SCF No. 42 & 43, SHOPPING CENTRE, SECTOR-6, HUDA, BAHADURGARH 
Ph No. 01276-243077-242078, E-Mail: hspcbrobdh@gmail.com, Web: hspcb.gov.in 

No. HSPCB/BDR/2019/2491        Dated:      22/10/2019  
 

To 
 The Registrar,  
 National Green Tribunal, 
 Faridkot House, Copernicus Marg,  
 New Delhi-110001.  
 
Sub: OA No. 834/2018 titled as Ved Parkash Vs State of Haryana.  
 
Ref: NGT order dated 01.07.2019. 
 
 The Hon’ble National Green Tribunal vide order dt. 01.07.2019 has directed to furnish a report 
on factual aspects to this Tribunal in regard to submission made in the letter about M/s Aravali Power 
Co. (P) Ltd. Vill-Jharli, Distt. Jhajjar & M/s Jhajjar Power Ltd. Vill-Jharli, Distt. Jhajjar.   
 
 In regard of above find enclosed herewith the report on factual aspects in the matter of above 
said units in the OA No. 834/2018 titled as Ved Parkash Vs State of Haryana. 
 

DA/As above          
         Regional Officer 
         Bahadurgarh Region 
 
Endst. No. HSPCB/ BDR/2019/     Dated: 
 
 A copy of the above is forwarded to the Sh. Anil Grover, Additional Advocate General, A-174, 2nd 
Floor, Defense Colony, New Delhi-110024 for information. 
 
          
         Regional Officer 
         Bahadurgarh Region 
 
Endst. No. HSPCB/ BDR/2019/     Dated: 
 A copy of the above is forwarded to the Member Secretary, HSPCB, Panchkula for information, 
please.  
          
         Regional Officer 
         Bahadurgarh Region 
 

mailto:hspcbrobdh@gmail.com


 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
OA No.834/2018 

 
IN THE MATTER OF: 
 
Vedprakash      …   Applicant 

 
Versus 

 
State of Haryana     …   Respondent 
 

 

REPORT ON FACTUAL ASPECTS ON BEHALF OF 

HARYANA STATE POLLUTION CONTROL BOARD IN 

COMPLIANCE OF ORDER DATED 01.07.2019 

 
MOST RESPECTFULLY SHOWETH: 
 
1. That this Hon’ble Tribunal took notice of the complaint letter 

alleging improper disposal of the fly ash generated by NTPC 

Aravali Power Co. (P) Ltd. and M/s Jhajjar Power Ltd. (CLP 

India) in District Jhajjar. The Hon’ble Tribunal vide its order 

dated 01.07.2019 sought following reports. 

 (i) Report from M/s NTPC Aravali Power Co. (P) Ltd. and M/s 

Jhajjar Power Ltd. (CLP India) about the current status of the fly 

ash disposal and management and action plan along with 

timelines within one month from today. 

 (ii) Report from the Chief Medical Officer, Jhajjar District about 

the health impact study of the fly ash in the area in question. 

 (iii) Report from the HSPCB on the status of air quality and 

stack monitoring in respect of M/s NTPC Aravali Power Co. (P) 

Ltd. and M/s Jhajjar Power Ltd. (CLP India).  

 



 

2.  M/s Indira Gandhi Super Thermal Power Project (IGSTPP), 

 Jhajjar at Village-Jharli, Haryana is a 3x500 MW coal based 

 station owned by Aravali Power Co. Pvt. Ltd. (APCPL). APCPL 

 is a joint venture of NTPC (50%), IPGCL (25%) and HPGCL 

 (25%). Unit has submitted the current status of the fly ash 

 generation, disposal, management and action plan for disposal 

 of fly ash along with timelines which is annexed as Annexure-1 

 and the details is as under:- 

 Ash generated in course of power production is categorized as 

 fly ash and bottom ash which are generated in the ratio of 

 approx. 80% and 20%  respectively.  

 Current Status of Ash Disposal:- 

 Ash utilized in financial year 2017-18 is 68.93%. 

 Ash utilized in financial year 2018-19 is 103.40%. 

 

Ash utilized in financial year 2019-20 till 30th June 2019 

 

Sl. 

No 

Period Ash Generation 

(Lakh MT) 

Ash Utilization 

(Lakh MT) 

Total Ash 

utilization 

i.e. Fly Ash 

and stored 

pond Ash. 

(%) 

Ash Stock 
in Ponds 
(As on 30th 
June, 
2019) 

(Lakh MT) 

Fly 

Ash 

Bottom 

Ash 

(sent 

to 

pond)  

Total Fly 

Ash 

Pond 

ash  

Total  

1 FY2019-

20 

(As on 

30th 

June 

2019) 

1.59 0.39 1.98 1.59 1.72 3.31 167% 

(it includes 

100% of fly 

ash being 

generated 

and 

backlog of 

pond ash) 

56.5   

 



 

Action Plan for Pond Ash Utilization with time lines:- Total 56.5 

LAKH(MT) pond ash is stored in different ash dyke ponds. 

There are 3 ash dyke ponds and detail is as under:- 

Pond-I is presently in service and partially filled up with approx. 18 

Lakh MT ash. Hence, it is not possible to evacuate this ash right now. 

It will be evacuated in the financial year 2022-23 after changing over 

the discharge of ash slurry to another pond i.e. pond –III and when 

the slurry therein get dried up. 

Pond-IIA has approx.10.5 LakhMT HCSD fly ash as on date and its 

evacuation is under progress with various agencies and expected to 

be completed by March, 2021.   

Pond-III has approx. 28 LakhMT mixed ash. As 03 LakhMT ash is to 

be kept along inner periphery of dyke bund for preventing erosion of 

bund base, hence issuable ash is approx. 25 LakhMT only. LOAs for 

evacuation of 10 LakhMT have been awarded to different agencies. 

Balance 15 LakhMT of pond-III ash evacuation is being tied-up with 

NHAI for different road projects. Evacuation completion is expected 

by August, 2021. 

Pond Ash Quantity Disposal Plan 

Sl. 
No. 

Pond Qty (Lakh 
MT)  

Expected Evacuation 

1.  Pond-I 18 • In Service, hence evacuation will be started in financial 
year 2022-23, when the pond is isolated from the service. 

2. Pond-
IIA 

10.5 • 3 Lakh MT ash is required along inner periphery of dyke 
bund for preventing erosion of bund base. 

• The evacuation of remaining 7.5 Lakh MT is under 
progress by 28 Nos. agencies as per annexure.  

• Expected evacuation by March, 2021. 

3. Pond-III 28 • 3 Lakh MT ash is required along inner periphery of dyke 
bund for preventing erosion of bund base. 

• For the evacuation of remaining 25 Lakh MT  
a) Contracts for evacuating 10 Lakh MT have been 

awarded to 20 Nos. agencies as per annexure. 
b) Tie up for 15 Lakh MT ash evacuation by NHAI is under 
process for different NHAI road projects. 

•  Evacuation completion is expected by August, 2021. 



 

 
Control measures taken by the unit to prevent environment 

pollution:- 

• High efficiency Electrostatic Precipitators with 99.9% efficiency 

are installed in all three units to ensure minimal particulate 

emission from Chimneys.  

• Dry Fog Dust Suppression systems (DFDS) and Dust 

Extraction Systems(DES) are installed and in use to control the 

coal dust in CHP area. 

• Dust suppression systems are installed and in use in coal 

handling area including coal stock yard area for control of coal 

dust. 

• Road vacuum cleaner are deployed regularly for cleaning of 

road 

• Sprinkling of water regularly in dust prone area of the plant like 

ESP, AHP etc. 

• Fly ash being transported through piping to Ash Silos. 

• Dry Fly ash is disposed from Silo to different agencies on 

sale/free basis by directly discharging ash from silos into 

Bulkers wherein chance of spillage of ash is nominal. 

• Most of the area of Ash Pond is kept covered with water and 
vegetation so that pond ash does not become air borne. 
 

• Pond Ash is disposed through trucks after properly covering 

with tarpaulin and tying up with ropes to avoid any chance of 

spillage of ash during transportation.  

• Water spraying is done on Fly ash dropping from silos. These 
are collected and disposed in ash ponds. 
 

• Sprinkling of water is being done daily at regular intervals in the 
Ash pond, Silo area etc.  
 

• Wheels of vehicles are being washed by water in routine. 
• About 700 acre of green belt provided all along the thermal 

power plant.  
 

3.  M/s Jhajjar Power Ltd. (CLP India) has set up the Mahatma 

 Gandhi Thermal Power Plant (MGTPP) comprising of 1320 

 MW  (2x660MW) coal based power project located at Village 

 Khanpur, Distt. Jhajjar  Haryana. Jhajjar Power Ltd. has utilized 



 

 100% of ash generated from the power plant upto July 15, 2019 

 and submitted necessary tie ups to utilize 100% ash which will 

 be generated during the financial year 2019-20 and beyond. 

 Unit has submitted the current status of the fly ash  generation, 

 disposal, management and action plan for disposal of fly ash 

 along with timelines which is annexed as Annexure-2 and the 

 details is as under:- 

Fly ash generation and utilization:-  

 

Year  Fly Ash Generation 
Lakh  (MT) 

Fly Ash Lakh  
Utilization (MT) 

% Utilization  

2017-18 18.739 14.309 76% 

2018-19 16.48 22.57 137% 

2019-20$ 0.516 1.055 204% 
$ Data till July 25, 2019. 

 

Fly ash utilization action plan (2019-20):-  

 
S. 
No. 

Description  Unit  Quarter 1 Quarter 2` Quarter 3 Quarter 4 Total Fly Ash 
Utilization in 
FY 2019-20  

A Ash 
Generation 
(Fly Ash+Bed 
Ash) 

MT 394,844 375,317 379,545 449,208 1,598,823 

B Ash Utilization  MT      

 Cement 
Manufacturing  

MT 347,170 317,785 321,509 384,287 1,370,751 

i) Brick 
Manufacturing  

MT - - - - - 

ii) Ready Mix 
Concrete 

MT - - - - - 

iii) Low Lying are 
filling/Area 
Development  

MT - - - - - 

iv) Road 
Construction  

MT 548,150 67,531 37,945 22,460** 676,086 

v) Filling of 
abandoned 
stone quarry 

MT - - - - - 

vi) Mines void 
filling  

MT - - - - - 

vii) Agriculture 
Utilisation  

MT - - - - - 

viii) If any other 
area (specify): 
traders 

MT 17,680 20,000 20,000 20,000 77,680 

C Ash Utilization 
percentage  

% 231% 108% 100% 95% 138%  

 

 

 



 

Control measures taken by the unit to prevent environment 

pollution:- 

 

• Combination of High efficiency Electrostatic Precipitators and 

fabric filters installed for better control of particulate emission 

from Chimneys.  

• Low NOX burner installed ensuring lowest NO2 emissions.  

• Flue gas Desulphurization (FGD) during project construction 

stage to comply with SOX norms. It may be noted that JPL 

currently is the only power plant in the Delhi-NCR region which 

has operational FGD since 1st Feb, 2019.  

• HDPE linings have been provided at the bottom of the ash 

disposal site, to prevent any leaching into the ground water. 

• Monitoring of groundwater in and around the ash disposal site 

is conducted regularly through piezometers and observation 

wells. Periodic reports are being submitted to State Pollution 

Control Board. 

• Compaction of ash is done on a continuous basis, to reduce 

fugitive ash emission. 

• Phase wise grassing is carried out over the areas where ash is 

stored, up to the top of the ash disposal site.  

• Manual and automated water sprinkling arrangements have 

been made, to control fugitive ash emissions.  

• Over 18,000 trees have been planted around the ash disposal 

site periphery, which acts as a natural against fugitive ash 

emissions. 

• Prior to existing the plant premises, all bulkers carrying ash, are 

cleaned thoroughly at designated cleaning areas. This ensures 

that any remnants of ash, on the exterior walls of the bulkers, 

are washed away. 

• Ash from the ash disposal site, which is lifted through trailers 

and dumpers (Hywa), are covered by tarpaulin. 

• Periodic training and awareness sessions, on handling and 

transportation of ash, are conducted within the plant premises.  

• Appropriate personal protective equipment is used for carrying 

our activities associated with ash.   



 

4. (i) That in compliance of Hon’ble court order dated 01.07.2019, 

M/s Indira Gandhi Super Thermal Power Project (IGSTPP) was 

visited by concerned field officer and field attendant on 24 & 

25.07.2019 and collected the samples of air emissions and 

ambient air quality of the area of above said unit and as per 

analysis report released by Board’s lab vide report No. 79-80-

81 dt. 07.08.2019 as under and within the prescribed norms. 

 (a) Result of source of Air Emission (Boiler) 

Sr. 
No. 

Parameters  Result-79 Result-80 Result-81 Permissible 
limits  

1 Location of the sampling point  Unit-1 
 

Unit-II 
 

Unit-III 
 

------ 

2 Suspended Particulate Matter 
Mg/m3 

36.1 40.8 42.6 50.0 

3 Sulphur dioxide mg/m3 80.0 120.0 160.0 200.00 

4 Oxides of Nitrogen mg/m3 190.0 240.0 250.0 300.0 

5 Actual time of sampling  45 mints  ---- ----- ---- 

6 Flow rate of SPM (LPM) 24 26 25  

7 Total volume for air sampled 
for SPM (m3) 

1.08 1.17 1.12  

8 Average ambient temperature 
(0C) 

31 31 31  

9 Name of Plant Section  Boiler  Boiler  Boiler   

 (b) Results of Ambient Air Quality 

Sr. 
No. 

Parameters  Result-
82 

Result-
83 

Result-
84 

Result-
85 

Result-
86 

Result-
87 

Result-
88 

Result-
89 

Result-
90 

Perm
issibl
e 
limits  

1 Location of the sampling 
point  

Ambient  --- 

2 Suspended Particulate 
Matter (PM10) ug/m3 

72.9 79.7 72.3 80.0 73.7 79.4 78.1 78.2 74.6 100 

3 Suspended Particulate 
Matter (PM2.5) ug/m3 

38.1 ---- ---- 34.0 ---- ---- 40.9 ---- ---- 60.0 

4 Sulphur dioxide ug/m3 14.0 16.0 12.0 16.0 10.0 14.0 16.0 18.0 12.0 80.0 

5 Oxide of Nitrogen ug/m3 12.0 14.0 12.0 22.0 18.0 20.0 22.0 20.0 16.0 80.0 

6 Ozone (O3) ug/m3 25.0 35.0 20.0 35.0 22.0 28.0 32.0 34.0 30 180 

7 Ammonia (NH3) ug/m3 30.0 45.0 35.0 48.0 34.0 39.0 48.0 44.0 39.0 400.0 

8 Actual time of sampling  8 
hours 

8 hours 8 
hours 

8 hours 8 
hours 

8 
hours 

8 hours 8 
hours 

8 
hours 

---- 

9 Flow rate of SPM (LPM) 
PM10 

120m3
/mint  

1.175m
3/mint 

1.18m
3.mint 

1.0m3/
mint 

---- ----- 1.20m3/
mint 

1.225
m3/min
t 

1.20m
3/mint 

 

10 Flow rate of SPM (LPM) 
PM2.5 

1.0m3/
mint 

---- ----- 1.0m3/
mint 

---- ----- 1.0m3/m
int 

---- -----  

11 Total volume for air 
sampled for SPM (m3) PM 
10 

576 564 566.4 600 624 566.4 576 588 576  

12 Total volume for air 
sampled for SPM (m3) PM 
2.5 

1440.0 --- ---- 1440.0 ----- ------ 1440.0 ----- -----  

13 Average ambient 
temperature (oC) 

27 33 ---- 27 33 ------ 27 33 -----  

14 Name of Plant Section  Ambie
nt  

Ambient  Ambie
nt  

Ambient  Ambie
nt  

Ambie
nt  

Ambient  Ambie
nt  

Ambie
nt  

 

 Copy of Analysis reports are attached as annexure – 3. 



 

 (ii) M/s Jhajjar Power Ltd. (CLP India (P) Ltd) was visited on 25 

 & 26.07.2019 and collected the samples of air emissions & 

 ambient air quality of area of above said unit and as per 

 analysis reports released by Board’s lab vide his report No. 91-

 92 dt. 07.08.2019 are as under and within prescribed norms.  

 (a) Result of source of Air Emission (Boiler)  

Sr. 
No. 

Parameters  Result-91 Result-92 Permissible 
limits  

1 Location of the sampling point  Unit-1 
 

Unit-II 
 

------ 

2 Suspended Particulate Matter 
Mg/m3 

38.5 37.0 50.0 

3 Sulphur dioxide mg/m3 170.0 140.0 200 

4 Oxides of Nitrogen mg/m3 260.0 210.0 300.0 

5 Actual time of sampling  45 mints  45 mints  ---- 

6 Flow rate of SPM (LPM) 30 27  

7 Total volume for air sampled 
for SPM (m3) 

1.35 1.215  

8 Average ambient temperature 
(0C) 

30 30  

9 Name of Plant Section  Boiler  Boiler   

 

 (b) Result of Ambient Air Quality 

Sr. 
No. 

Parameters  Result-
93 

Result-
94 

Result-
95 

Result-
96 

Result-
97 

Result-
98 

Result-
99 

Result-
100 

Result-
101 

Perm
issibl
e 
limits  

1 Location of the sampling 
point  

AAQ --- 

2 Suspended Particulate 
Matter (PM10) ug/m3 

60.8 71.0 75.6 77.3 78.7 83.3 78.3 76.9 66.0 100 

3 Suspended Particulate 
Matter (PM2.5) ug/m3 

42.3 ---- ---- 34.0 ---- ---- 36.8 ---- ---- 60.0 

4 Sulphur dioxide ug/m3 8.0 12.0 16.0 10.0 14.0 18.0 18.0 14.0 10.0 80.0 

5 Oxide of Nitrogen ug/m3 10.0 18.0 22.0 12.0 18.0 20.0 20.0 18.0 12.0 80.0 

6 Ozone (O3) ug/m3 25.0 32.0 35.0 28.0 34.0 38.0 33.0 29.0 22.0 180 

7 Ammonia (NH3) ug/m3 34.0 42.0 48.0 32.0 38.0 44.0 46.0 38.0 32.0 400.0 

8 Actual time of sampling  8 
hours 

8 hours 8 
hours 

8 hours 8 
hours 

8 
hours 

8 hours 8 
hours 

8 
hours 

---- 

9 Flow rate of SPM (LPM) 
PM10 

1.3m3/
mint  

1.32 
m3/mint 

1.35m
3/mint 

1.4m3/
mint 

1.35m
3/mint 

1.4m3/
mint 

1.25m3/
mint 

1.3m3/
mint 

1.325
m3/mi
nt  

 

10 Flow rate of SPM (LPM) 
PM2.5 

1.0m3/
mint 

---- ----- 1.0m3/
mint 

---- ----- 1.0m3/m
int 

---- -----  

11 Total volume for air 
sampled for SPM (m3) PM 
10 

624 633.6 648 672 648 672 600 624 636  

12 Total volume for air 
sampled for SPM (m3) PM 
2.5 

1440.0 --- ---- 1440.0 ----- ------ 1440.0 ----- -----  

13 Average ambient 
temperature (oC) 

29 33 ---- 29 33 ------ 29 33 -----  

14 Name of Plant Section  Ambie
nt  

Ambient  Ambie
nt  

Ambient  Ambie
nt  

Ambie
nt  

Ambient  Ambie
nt  

Ambie
nt  

 

 Copy of Analysis reports are attached as annexure – 4. 



 

 It is further intimated that both the units have installed proper air 

pollution control measures to control the air emission 

effectively. Copy of analysis reports are enclosed as 

Annexure- 3 & 4. 

The report is submitted accordingly for kind consideration. It is 

undertaken to comply with the directions passed by this Hon’ble 

Tribunal. 

       

     Regional Officer, Bahadurgarh Region 
Haryana State Pollution Control Board 

 
Place: Bahadugarh 

Date: 22.10.2019 










































